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(b) if so, the main features of the policy; 

(c) whether Govemment have taken any 

decision to open coal mining and exploration 

to the private sector; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 

MINISTRY OF COAL (SHRIMATI KANTI 

SINGH): (a) to (d) The Government have 

decided to move a Bill in the Parliament to 

amend the Coal Mines (Nationalisation) Act, 

1973 to allow any Indian Company to mine 

coal and lignite not only for captive 

consumption but also for sale. The 

Govemment have also decided to amend the 

Mines and Minerals (Regulation and 

Development) Act, 1957 and to frame Rules 

for setting up of an independent body to step 

up exploration of coal and lignite resources 

and to allocate blocks on the basis of a 

competitive bidding process. 

The basic objectives of the above 

mentioned decision of the Govemment are to 

augment investment in coal mining, increase 

availability of coal and to improve its 

efficiency. Thereby greater consumer 

satisfaction will ensue. 

Diversion of supply of coal to black 

market 

892.  SHRI K.M. SAIFULLAH: 
DR. MOHAN BABU: 

Will the Minister of COAL be pleased to 

state: 

(a) whether coal meant for tobacco farmers 

in Andhra Pradesh is being diverted to black 

market as reproted in News Time dated 16th 

January, 1997; 

(b) if so, the details thereof; and 

(c) the action proposed against the 

middlemen responsible for diversion? 

THE MINISTER OF THE STATE OF 

THE MINISTRY OF COAL (SHRIMATI 

KANTI SINGH): (a) The Tobacco Board and 

the Singareni Collieries Company Ltd. have 

reported that no complaint about diversion of 

coal has been received. The Govemment of 

Andhra Pradesh has also not reported 

detection of any case of diversion. 

(b) and (c) Does not arise in view of 

answer to part (a). 
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